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Demand for installation of an Portrait
of Shri Jayaprakash Narayan in
Central Hall of Parliament
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SHRIMATI JAYANTHI NATA-
RAJAN (Tamil Nadu): The Telugu
Desam leader is talking to them....
(Interruptions) ...Ask the Telugu De-
sam leader.

THE DEPUTY CHAIRMAN: He is
not Mantri. He is Mentay—Mr.
Mentay Padmanabham. ‘R’ is mis-
sing!... (Interruptions) ...
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THE LEADER OF THE OPPOSI-
TION (SHRI S. JAIPAL, REDDY):
Madam, we all associate ourselves
with this very non-controversial and
noble demand. I hope the Govern-
ment will take proper notice of this.

THE DEPUTY CHAIRMAN: Asl
sald before, there is a Committee of
Parliament which looks after it.

SHRI S. JAIPAL REDDY: The
Committee hag already taken a de-
cision. The decision has not been
acteq upon.

THE DEPUTY CHAIRMAN: It is
the Committee which z¢ts upon it
The Government does not act upon
it. Tt 1s a Parliamentary Committee
headed by the Speaker which takes
th edecision and complies with the
decision, not the Government

SHRI R. K. DHAWAN (Andhra
Pradesh): The decision was faken...

SHRI S. JAIPAL REDDY: Last
year.

SHRI R. K. DHAWAN:...When
vour Geovernment was there...(In-
terruptions) ...

THE DEPUTY CHAIRMAN: When
the demand came I said that there
is a Committee which looks into it.

SHRI DIPEN GHOSH (West Ben-
gal): That can go to the Committee.

Needg for Constitution of a Develop-
ment Board for Eastern Uttar Pra-
desh
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